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- The petition is treated as withdrawn and

of Shri B.Routray, who is the counsel foxi'
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the petitioner submits that the petitione&%\“ MR- w=6 (6

does not wish to prosecute this case any,

further @and he seeks permission to withdi‘
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this application. Permission is grantede!

for statistical purpose it is dismissede.
In view of the withdrawl of the
Originel Application, Misc.Application
536/96 is disposed of accordingly.
Shri Ashok Mohanty, learedd
Senior Standing Counsel is present for
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